FORM A- PUBLIC ANNOUNCEMENT
(Uncer Regudation 6 of the Insalvency and Banxruptcy Board of India
(Insoency Resalstion Process for Corporate Persons) Hegu.'aﬁons. 2016)

FOR THE ATTENTION OF THE CREDITORS OF

SPENTA BUILDERS PRIVATE LIMITED
RELEVANT PARTICULARS

Name of comporate deblor SPENTA BUILDERS PRIVATE LIMITED
Date of incomoration of corporate debtor 31.07.20C0

Authority under which corporate debtor is Registrar of Companies, Mumbai
incorporated / reqistered
4 |Corporate icentity No. / Limited Liabity U452000H2000PTC128004
Identification No. Of corporate debtor
5 |Adiress of the registered office and principal  |3-A'B, Raja Bahadur Mansion, 20, Ist Poor, Ambaial

LWre

office (it any) ot corporate debtor Doshi Marg, Mumbai - 400023
b |Insolvency commencement date in respect of [Data of Order: 20.12.2019
corporate debtor Date of Recept of Order: 31.12.2019
7 |Estmated date of closure of insovency 17.06.2020 (180 days from Insolvency Commencement
resolution process Date ie. 20.122019)
8 |Name and registraton number of the Shriant Zawar
insoivency professional acting as interim IBBLIPA-001,P-P001562017-18/10325
resolution protessional

J |Address and e-mal of the ntenm resouton | D-25/404, Yog Ashram, Yog Nagar, Borvall (VWest),
professional, as registered with the Board Mumbai - 400091

shriantzawar @yahoo.con
10{Address and e-mad to be used for 0-26404, Yog Ashram, Yoq Magar, Borval (Wes),
correspondence with the interim resolution Mumbal - 400091
professional ap.spenta@gmal com
11{Last date for submission of clams 1501.2020

12]Classes of crecitors, if any, under clwse (b) of |Aliotees under Real Estate Project
sub-section (6A) of section 21, ascertained by
the intenm resolubon professional

13|Names of Insolvency Professionals identified to] 1. Kanak Jani

act as Authorised Represertative of craditors in| B84 PA-001,1P-PO1757/2019- 202012685
aclass (Three names for each class) 2. VRnal Dahake

BB IPA-D0G'P-NDCO117/2017-18112%%
3. Ryesh Kumar Mital

IBELIPA-002 'P-NO00SI2017-18/10224
14} (a) Relevant Forms and (a) Refevant Forms: Mentoned n Para 4
(b) Detais of authorized representatives (b) Detads can be sought from IRP on
are avadable at cp.sperta@@gmal com

1. Notice 18 hereby given that the National Company Law Tnbundl, Mumbai Bench has ordered the
cormi*;enumwnt of} c%mararo insolvency resolution process of the SPENTA BUILDERS PRIVATE LIMITED
wide its orcer ro. CP(IB)I697 MR C-42013 ¢t 20.12 2019 . o

2. The creditors of S*’ENTA BUILDERS PRIVATE LIMITED am_hereby cailad upon to submit their claims with
prood on or befory 15.01.2020 to the intenim resolution professional at the address menticned against iem Na.

10, . >

3. The financial crecitors shalt submt their c.'a-,-msbmm proo! by efectronic means only. All other crecitors may

subimit the clams with proot in persan, Dy postor by ¢eclronic means.

Iy 1 h;tci.nms may be sﬁfbm«tted in tha specitied forms in terms of Regulations 7, 8 and 9 of the Insaivency ang

Bankruptey Board of India (Inscivency Resoiution Process for Corporate Persans) Requznms 2016: FormB

- Operatonal creditors (Other than Workmen / Emgtcy‘ee)‘ Form C - Financial Crecitors, Form CA - Depost

Hoiders; Form D - Workmen / Empioyee, Form £ - Operational Creditor - Representative of Wcrk:“m /

Employees and Form F . Other Cred*-tams aCc::n;' of *g uagm? forms Can be downloaded from websita of

sotvency & Barkruptey Board of India ('B81) at www by gov.in. e )

g L.\ tin nﬂm{ uedfcr beiorging to a class a5 listgdagaqgt the entry no.12 shal #dicye its choice of

& o ﬁnaicisxada 2 Eﬂno.w .

Submitsion of lalse or misleading proots of of$
Date 11 2020
Pace. Mumdai

. PO01562017-1810325
(intenm Resolston Professional)
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